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HOME DEPARTMENT

Notification

The 26th April, 2013

No. 5/1/103-Hll (5)-2013/7688.—In exercise of the powers conferred by proviso Io Article 309 
of the Constitution of India, read with Government of India, Ministry of Home Affairs, notification 
bearing No GSR 3267, dated the 1st November. 1966, the Administrator, Union Territory, Chandig ini 
hereby make the following rules further to amend the Printing and Stationery Department, Union 
Territory. Chandigarh (Group-C) Ministerial Service Rules, 2000, namely —

1. Short title and Commencement—

(i) These rules may be called the Printing and Stationery Department, Union Territor 
Chandigarh (Group-C), Ministerial Service (2nd Amendment) Rules. 2013.

(ii) They shall come into force on the date of their publication in the official gazette.

2 In the Printing and Stationery Department, Union Territory, Chandigarh (Group-C), Minister^, 
Service Rules, 2000, in the Schedule appended there to, in Column '8' under the heading “Educational 
and other qualification required for direct recruitment”, against the post of “Clerk”, for the existing 
entries, the following shall be substituted :—

“Clerk”

Bachelor's Degree and proficiency in operation of Computer (Word Processing and I 
Spread Sheets) and a speed of 35 words per minute in English Typing on Computer 
(Time allowed-10 Minutes).

Chandigarh :
The 25th April, 2013

V. K. SINGH. I.A.S.,

Secretary, Printing and Stationery, 
Chandigarh Administration.
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